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MINISTRY OF TEXTILES
NOTIFICATION
New Delhi, the 8th July, 2025

S.0. 3043(E).— In exercise of powers conferred by sub-section (3) of Section 4 of the Central Silk Board
Act, 1948 (61 of 1948), the Central Government hereby notifies the nomination of following person to serve as
Member of the Central Silk Board for a period of three years from the date of this notification subject to the provisions

of the Act:

S. Name and designation Section of the Act
No.

1 Ms. Ardra Agarwal (1AS),

O/o Secretary and Commissioner, Cottage and
Rural Industries, Gandhinagar, Gujarat

Nominated on the recommendation of Govt. of Gujarat
under Section 4(3) (g) of the Act.

[F. No. 25011/02/2025-Silk]
PADMINI SINGLA, Jt. Secy.
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